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To,

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi.
E-mail-judicial-ngt@gov.in

Sub:- Submission of Joint Committe Report in pursuant to order dated 02.04.2024
passed by Hon'ble NGT in the matter of Original Application No. 92/2024,
Brijesh Singh Versus State of Uttar Pradesh & Ors.

Sir,
In Compliance of Hon'ble NGT order dated 02.04.2024 in the matter of O.A. No.

92/2024, Brijesh Singh Versus State of Uttar Pradesh & Ors., the compliance status
report is being filed herewith.

It is requested that the aforesaid information may be presented before the
Hon'ble Tribunal for kind consideration.

Encl.: As above.
Yours faithfully,

Co

(U.Ko. Gupta)
Regional Officer
Sonbhadra.
Endt. No. & date as above.
Copy to:-
1. District Magistrate, Mirzapur for kind information please.
9. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow
for kind information & necessary action please.
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information
and necessary action please.
4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber,
Supreme Court of India, New Delhi-110001.
/

Regional Officer
Sonbhadra.
pratera : AHT WA 162, TR Areret (e Tuet grea) Office: House No. 162, Uttar Mohal (N ;
. . . s ear Chandi Hotel
wrEdwe, HITTE—231216 Robertsganj, Sonbhadra-231216 St

-7 : rosonbhadra@uppcb.in E-mail: rosonbhadra@uppcb.in 1
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 92/2024

IN THE MATTER OF:

Brijesh Singh .- Applicant
Versus
State of Uttar Pradesh & Ors. --- Respondant (s)
INDEX
S. No. Description Pages No.
1. Joint Committee Report in compliance of Hon ble National 3-6
Green Tribunal's order dated 02.04.2024 in O0.A. No.
92/2024.
2. Annexure-1, Copy District Administration letter dated Ji
09.04. 2024.
3. Annexure-2, Copy recommendation letter dated 30.04.2019. 8
4. Annexure-3, Copy of show-cause notice dated 24.05.2019 9
5. Annexure-4, Copy of Closure order dated 14.07.2021. 10
6. Annexure-5, Coompliacne report dated 16.04.2024. 11
7. Annexure-6, Copy of requesting letter dated 02.05.2024. 12
8. Photographs. 13
FILED BY
= ¢ /\, GlAl
/ ff o
<o,.>\c§\\‘/
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Regional Officer
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Joint Committee Report in pursuant to order dated 02.04.2024

passed by Hon'ble NGT in the matter of Original Application No.

92/2024, Brijesh Singh versus State of Uttar Pradesh & Ors.

1.

That Hon'ble NGT has constituted a joint committee vide its Order dated
02.04.2024 in Original Application No. 92/2024, Brijesh Singh Versus State
of Uttar Pradesh & Ors. and directed joint committee for verifying the
factual position and suggest appropriate remedial action. The operative

part of the order is reproduced as below: -

T That a Joint Committee be constituted to verify the factual position and suggest
appropriate remedial action. Accordingly, we constitute a Joint Committee comprising of
representatives of UPPCB and District Magistrate, Mirzapur and direct the same to meet
within two weeks, undertake visits to the site, look into the grievances of the applicant,
associate the applicant and representative of the concerned project proponent, verify the
factual position and suggest appropriate remedial action. The Uttar Pradesh Pollution Control
Board will be the nodal agency for coordination and compliance.

8. Factual and Action taken Report by the Joint Committee and reply/response by the
respondents be filed by email at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR supported PDF and not in the form of Image PDF at least one week before the date
hereby fixed.

9. List for further consideration on 10.05.2024.

. That it is submitted that in compliance of Hon'ble NGT directions, the Joint

Committee was constituted by District Administration, Mirzapur vide Letter
dated 09.04.2024 (Annexure-1). The members of Joint Committee are as
follows:-

a. Sub Divisional Magistrate, Chunar, Mirzapur.

b. Regional Officer, U.P. Pollution Control Board, Sonbhadra.

c. District Mining Officer, Mirzapur.
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That the Committee members discussed and decided a date for carrying
out field visit. The joint committee conducted the site visit on dated
16.04.2024 of M/s Shagun Ent Udhyog, Village-Bharehntha, Tehsil- Chunar
District-Mirzapur for reviewing the factual status of the grievances made by
the complainant/ applicant.
That the following issues were raised by the applicant in his application:-
M complained about illegal operation of M/s Shagun Int Udyog at
Janpad Mirzapur Tehsil Chunar, Pargana Haweli village-Bharehta in
violation of closure order dated 02.05.20219 issued by UPPCB in compliance
of order dated 05.04.2019 passed by Hon'ble Allahabad High Court in Writ
Petition no. 5730/2019 and environmental norms causing damage to
environment. Environmental Compensation of Rs. 64,06,250/- was imposed
on the brick kiln by UPPCB but the same has not been recovered so far......
Field Observations of the committee:

M/s Shagun Int Udhyog, Village-Bharehntha, Tehsil-Chunar and District-

Mirzapur was not found operational. Although, raw brick filling work

found in progress. The brick kiln is engaged in production of bricks as

main product using soil and water as raw material.

The brick kiln has not obtained ‘Consent to Operate’ (CTO) form UPPCB.

No document regarding CTE or CTO issued by UPPCB was presented by

the representative of brick kiln during site visit.
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. The monitoring of gaseous emission could not be done due to non-
firing in brick kiln at the time of visit. The gravitational settling chambers
as pollution control system could not be verified due to raw brick filling
work.

IV.  During visit, the joint committee has stopped the operation of raw brick
filling by pouring water through water tanker on raw bricks.

V.  Photographs are as follows:-

6. That UPPCB had issued show-cause notice against the brick kiln under the
section-31A of Air (Prevention and Control of Pollution) Act, 1981 (As
amended) vide letter Dated-24.05.2019 as per recommendation made by
Regional Officer, Sonbhadra sent vide letter dated-30.04.2019. The copies of
letter dated 30.04.2019 and 24.05.2019 are attached herewith and marked
as Annexures No.-2 and 3.

7. That UPPCB had been issued closure order against the brick kiln under
section-31A of Air (Prevention and Control of Pollution) Act, 1981 (As

amended) vide letter Dated-14.07.2021 (Annexures No.-4).
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8. That during visit, the joint committee has stopped the operation of raw
brick filling by pouring water through water tanker on raw bricks in
compliance of closure order dated 14.07.2021. The compliance report of
closure is attached herewith and marked as Annexure-5.

9. That it is submitted that UPPCB has also requested to C.O. (Police), Chunar
Mirzapur vide letter dated-02.05.2024 for ensuring the compliance of
closure order issued against the brick kiln. Copy of the letter dated
02.05.2024 is attached herewith and marked as Annexure No-6

Conclusion:

The brick kiln namely M/s Shagun Int Udhyog, Village-Bharehntha, Tehsil-
Chunar and District-Mirzapur has not obtained valid ‘Consent to Operate’ (CTO)
form UPPCB. UPPCB had issued closure order against the brick kiln under the
section-31A of Air (Prevention and Control of Pollution) Act, 1981 (As amended)
vide letter Dated-14.07.2021. For ensuring the compliance of closure order, the
Joint Committee constituted by District Administration, Mirzapur vide Letter dated
09.04.2024 has stopped the operation of raw brick filling by pouring water on raw
bricks through water tanker. UPPCB has also requested to Circle Officer (Police),
Chunar Mirzapur vide letter dated-02.05.2024 for ensuring the compliance of

closure order issued against the brick kiln.

The above Joint Committee Report is being filed for the kind perusal and

consideration of this Hon'ble Tribunal.

, \ O ¥ 4 \h&y\\g\ﬁy\( - iﬁ(’}‘?a‘;?{w a

(UK. Gupta) (itendra Singh) (Rajesh_Kumar Verma)
Regional Officer Mining Officer SDM, Chunar
UPPCB, Mirzapur. Mirzapur
Sonbhadra

Page 4 of 4




|
29 Annexure-1

mﬁmﬁwﬁﬁm,‘ﬂw|
(@ffor srgerm)

UFE -9/ wHoriowio—30 /@S /202324

G

ﬁo‘er{ﬁs’awhmw%a,mmsﬂ?ﬂm SIS WRWTQR o s
@wﬁgga%ﬁwﬁaﬁgﬁomm,ﬁo%mwm
ﬁmmm—ﬁwaﬁm@a—wﬁmw—m%wﬁomﬁ&
SrG) wnﬁaﬁ}mw%l@ﬁgfwwzﬁﬂmmomaﬁaa@mq
T fQeell § DR alovo wo 92 /2024 o Rie a7 wowo 17 7 @y faeio
02.04.2024 aﬁqﬁﬁmaﬁmﬁaﬂﬁwmﬁéz—

7. In view of the averments made in the application, we also consider it appropriate that a Joint
Committee be constituted to verify the factual position and suggest appropriate remedial action.
ACCO_rdingly, We constitute a Joint Committee comprising of representatives of UPPCB and District
Magistrate, Mirzapur and direct the same to meet within two weeks, undertake visits to the site, look
into the grievances of the applicant, associate the applicant and representative of the concerned project

proponent, verify the factual position and suggest appropriate remedial action. The Uttar Pradesh
Pollution Control Board will be the nodal agency for coordination and compliance.
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Bharehata, Chunar, Mirzapur.
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(1) Subject to the provisions of this section, no person shall, without the previous consent of the State Board,

establish or operate any industrial plant in an air pollution control area: Provided that a person operating any
industrial plant......
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